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STATEMENT RE. LOCATION
STEEL PLANT

The Minisler of Iron and Steel (Shri
T. N. Singh): Government's think-
ing in regard to the pattern of steel
production during the Fourth Plan is
firstly an expansion of the exisling
plants and the pulting up of one in-
tegrated steel plant going up to 17
million tonnes production at Bokaro

OF

the nuclie of facilities which will be
developed into full-fledged steel plants
later.

Government's ‘basic objectives are

.the best utilisation of available re-

sources in the national interest, dis-
persal of industry for the greatest pos-
sible development of all regions and
the spreading of employment oppor-
tunities throughout the country. The
Government of India are aware gf the
widespread desire among and the as-
pirations of the people of Andhra Pra-
desh, Mysore and Madras to have steel
plants located suitably in their areas
to utilize iron ore deposits found in
these areas or nearby, In a democra-
tic set-up such as we have in India
it is obvious that the wishes of the
people will be fully taken into account
in making decisions. The Prime Min-
ister has already said so in Hyderabad
when questioned on the location of
future steel plants in India,

It must be realised that a dercision
on the location of future steel plants
is a very complex matter involving a
number of economic, technical and
other considerations, I would appeal
to Members of the House and to the
public in general to have patience
and to give an opportunity to Govern-
ment to consider all the factors in-
volved in a dispassionate and objective
but, nevertheless, sympathetic way.
The leaders of the people and the
party to which T have the privilege
of belonging will not deny justice to
any part of the country while acting
completely in the national interest.

Shri Ranga (Chittoor): I would
like to know whether the Government
had any idea of implementing the
recommendations made by the techni-
cal consortium in addition o satisfy-
ing the demands of other are as also in
Madras and Mysore in regard to the
steel plants because 1T do not know
whether I have heard him aright He
does not seem to have made any kind
of offer to assure the Andhras
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Mr. Speaker: Their wishes will be
sympathetically considered.

Shri Ranga: “Sympathetically con-
sidered.” What does that mean? I
do not understand,  (Interruption)
Lel lay people also have some chance
of understanding the mind of this
Government. For the past eight to
nine months, they have been dilly-
dallying and shilly-shallying about
this matter in the face of the technical
commission’s report. 1 would like to
know whether the Government would
like to keep faith with their own
Chief Minister in Andhra Pradesh,
with that satyagrahi who has been
fortunately good enough to break his
fast and with the people when they
express their wish in such a forceful
manner; whether they would like to
keep faith with them and give them
definite assurance that according to
the recommendation of the technical
consortium they would like to try
their best to act in an honourable
manner or not.

Shri T. N, Singh: I do not think
there is any question of faith, ete, in-
volved in this. T do not wish to add
anything to what T have already stat-
ed

Shri Ranga: W hat does that mean?
(Interruption). My point is, if he
does not wish to add anything more
to what he has said, then, it makes
the procedure of this House entirely
infructuous, because we have got to
ask them for elucidation and he is not
prepared to elucidate,

Mr. Speaker: T have allowed that
question, but if he cannot give any
further assurance....

Bhrl Ranga: What assurance has
he given? Would he put it in ordinary
King's English?

Bhri T. N. Singh: It is my Eng-
lish: it may not be King's English or
Queen’s English.

Shri Ranga: Tt is your own Banaras
English!  (Interruption).

Mr. Bpeaker: This much might be
said: that Government ia prepared to
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give no further assurance at this

moment.

Shri T. N. Singh: I have already
given the necessary assurance.

Mr, Speaker: The gquestion was
whether this Government would keep
faith with the Chief Minister of Andhra
Pradesh and with the person or the
Jeadre who had just been observing
that fast—(Interruption).

Shri T. N. Singh: I have already
said that there is no question of faith
here. Where is the question of faith,
etc, at all arising here? There is no
such question at all. We have of
course very good relationship with
the State and we are all discussing.
(Interruption).

Shri Ranga: The Prime Minister
should dismiss this man,

Several hon. Members rose—

Mr. Speaker: I will come one by
one. Order, order. T should not be
done in this manner,

Shri Thirumala Rao (Kakinada):
Members coming from Andhra Pra-
desh are in a very difficult and deli-
cate situation, and the statement just
now made does not go anywhere, nor
does it give any idea what the inten-
tions of the Government are. I want
to know—

Mr. Speaker: One thing I must
say— (Interruption) —order. order,

Shri Thirumala Rao: T want a clari-
fication.

Mr. Speaker: There ought mot to
be any argument as to why the Gov-
ernment is not just progressing further
and so on, or why the Government is
not doing that.

Shrl Thiramala Rao: T want to

have one clarification,

Mr. Speaker: They may ask about
the statement and what it denotes;

what would be its repercussions,

Shrl Thirumala Rao: Just allow me
to romplete my question. Yesterday
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[Shri Thirumala Rao]

the fast of Amrit Rao was called off
at the instance of the Chief Minister
who was present and made him with-
draw under certain understandings
which the Government of India have
given to them., That is our under-
standard. Therefore . . . (Interrup-
tion).

An hon. Member: No undertaking.

Shri Thirumala Rao: I am not call-
ing it as undertaking. I said ‘under-
staniding.’ Please watch my words.

An hon. Member: Watch what?

Shri Thirumala Rao: I want to say
that a very critical situation is put an
end to in Andhra Pradesh, 1Is it the
intention of the Government to take
refuge under vague ideas, couched in
this beautiful language which does not
lead anywhere? [ am afraid—] am
not helping or encouraging any dis-
content in Andhra Pradesh and we are
wholeheartedly condemning any vio-
lence and all such things—that this
statement will not clarify the posi-
tion; it will not improve the condition
in Andhra Desa and there will be
widespread disappointment at the
statement,

Mr. Speaker: He has not asked for
any clarification. He has given his
own oplnion,

Shri Hanumanthalya (Bangalore
City): 1Is it the policy of the Gov-
ernment to be guided by economic
considerations in locating steel plants
or it is by the pressure that particular
political people or leaders bring to
bear on the Government?

Shri T. N. Singh: Sir, there is no
question of any pressure. We are
objectively considering all the aspects
(Interruption).

Shrl Kolla Venkalah (Tenali): Sir,
the report of the consortium was pre-
sented to the Government in 1865
June. Later, repeatedly we asked the
Government to flnalise a decision.
They refused to do that. Now about
17 people were killed in police firing
and more than 40 have been wounded
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Shri Joachim Alva (Kanara): 25
railway stations were burnt.

Shri Umanath (Pudukkottai): Your
creation.

Shri Kolla Venkaiah: While paying
homage to the martyrs who sacrificed
their lives, I ask the Government, arc
they not satisfled with the heavy toll
they have taken up to now from
Andhra?

Mr. Speaker: What answer can he
give?

Shrimat! ¥Yashoda Reddy (Kurnocol):
Sir, at the outset, I not only condemn
but T do feel ashamed that we Andhras
should have gone to that extent of
damaging property. But, Sir, I must
also say that it is not only the
Andhras who are to be blamed, The
Centre has also to take the respon-
sibility for it. I would like to ask
the hon. Minister one thing. He said,
answering Shrl Hanumanthaiya, that
he will not take pressure into consi-
deration, he will take technical advice.
Am I to understand that the advice
or recommendation given by the
Anglo-Americanp Consortium was not
technical advice? Secondly, when the
Central Government, under the Min-
istership of Shri Sanjiva Reddy took
up this and made their recommenda-
tion, did they take into account other
things than technical considerations?

Shri Ranga: He was sleeping over
it (Interruptions).

Shrimati Yashoda Reddy: Thirdly,
are we to take it that this Government
will take about a year more to decide
this way or that way? There is no
hope of a decision this way or that
early, Sometimes disappointments do
not matter, but suspension without
knowing a decision is proving disas-
trous to Andhra, This statement, if it
had not been given it would have been
better. But I must say that we are
sorry for what has happened.

Shri T. N. Singh: T have never said
that technical considerations will not
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be taken into account, There are vari-
ous other things which have also to
be taken into consideration,

Shri Ranga: What do you mean by
various other things—political, per-
sonal, parochial and not technical?

Mr. Speaker: The guestion was
how long more the Government would
take to take a decision?

Shrj T, N. Singh: I <hink the House
is fully aware of the various financial
and economic difficulties through
which we have been passing recently.
All these aspects have (o be taken into
account. They will be taken into con-
sideration, That is why we have to
take a decision after fully weighing
all these things,

Shri Rajaram (Krishnagiri): For
the past 15 years we have been ask-
ing for a steel plant in Salem, the only
place where the iron ore there has
been tested by all people all over the
world. The iron ore there has been
tested by America, then East
Germany, then Sweden, then Japan
and then by these people here. The
Dastur Committee was appointed and
they gave their report. The hon. Min-
ister, Shri Subramaniam, when he was
the Steel Minister promised me in the
Consultative Committee that he was
going to lay the foundation for it in
the Third Five Year Plan. This gen-
tleman is not giving any assurance...

Mr. Speaker: Order, order. That
is not the way to address each other.
Hon, Members should have some re-
gard for one another,

Shri Rajaram: I am sorry, Sir,
correct myself, The problem now is,
Andhra is on fire. 1 want to know
whether the Minister wants Madras
and Mysore States also 10 do the same
thing like Andhra?

Shri T, N. Singh: T would appeal
to all sections of the House to avoid
going into details and various other
aspects, I think the statcment that
‘has been made is good enough for the
present, we should rest there and not
complicate matters.
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The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): Sir, just one word of per-
sona]l explanation, because just now
Shri Ranga said that I was sleeping
over the whole thing and he made
some remarks about me, The Con-
sortium gave the report in June 1965
when I was in charge of the subject.
In July it went to the Cabinet. The
Cabinet considercd it for some time
and postponed consideration because
it wanted a little more information ...
(Interruptiong).  Kindly hear me.
Would you not give me one minute
to explain my position? Whenever
you get even the slightest opportunity,
you attack me ... (Interruptions).

Shri Ranga: [ have never said
anything against him at all till now
. (Interruptions).

Shri Sanjiva Reddy:
to clarify the position.

I only want

Mr. Speaker: If hon. Members want
that some more questions should be
allowed., then they should have pati-
ence. I will call them one after the
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[Mr. Speaker]

other. But they should listen to others
also, If they begin to speak simul-
tageously, then 1 would be obliged
tu stop the discussion.

Shri Sanjiva Reddy: I only want
to narrate the facts. In Jume the re-
port was submitted to the Govern-
ment. In July it went before the
Cabinet, after it wag considered and
processed for one month.  The Cabi-
net considered it only for a day. Then
it wanted a little more information.
So, the consideration was postponed
s0 that the Planning Commission also

could give information, At that time
I was in charge of steel. The recom-
mendation is in writing. It is not a

secret document, The report is be-
fore the Government. In the mean
while, the Pakistani war came. While
the war was going on, the decision
could not be taken, not only on this
but also on other subjects which in-
volve financial commitment. Now,
from January onwards. I am in charge
of only Transport. 1 do not know
where T slept . . . (Interruption).

Mr. Speaker: [ wil] not call thaose

Members who speak before I identify’

them.

Shri Joachim Alva: Whilst fully
appreciating the stand of the Govern-
ment of India that it will not submit
to any blackmnil or hunger strike at
any time in any place in India, while
also appreciating the difficulties of our
esteemed friends Shri Sanjiva Reddy,
Shri Ranga, Shri Sanjivayya and Shri
Gopala Reddi, T want to know whe-
ther the Government of India is hav-
ing an open mind on the vast mineral
resources of Goa, Mysore, Madras and
Orissa,

Mr. Speaker: Shri M. N. Swamy:

Shri M. N. Swamy (Ongole): Sir,
vesterday at your request the Minis-
ter was obliged to make a statement
today. 1 feel that actually nothing
has been said in his statement. We
are not satisfied with that statement.
Op more than one occasio . the late
lamented Prime Minister, Shri Lal
Bahadur Shastri, whenever he went
to Andhra, has made the statement
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that on the recommendations of the
Anglo-American Consortium the steel
plant will be conceded and it will be
located at Vizag, Similarly, the pre-
sent Prime Minister of India has made
statements to that effect. More than
once. the Chief Minister of Andhra has
stated . . |

Shri A P. Sharma (Buxer): What
15 the gquestion?

Shrf M. N. Swamy: [ am coming
to that, Have patience. The Chief
Minister of the Stale has been talk-
ing, on the floor of the Assembly and
outside, about the steel plant and its
location in Vizag for the last two or
three years and it is this Government
which is responsible for this. There-
fore, may I know whether this Gov-
ernment has got any respect for the
statements made by the late Prime
Minister, Shri Lal Bahadur Shastri,
and the present Prime Minister and
has the Government got any respect
for the recommendations made by the
Aid India Consortium and is going to
take a decision on that basis?

The Prime Minister and Minister of
Atomic Energy (Shrimati Indire
Gandhi): Shastriji is not here to
answer for himself but T can answer
for what I said. It is more or less on
the lines of what the Minister said.
T still stand 1o that position. We have
the greatest respect for the wishes of
the people of all the areas who are
asking for various things We believe
in the diversification of industry, but
as the Minister has said, we are pass-
ing through an extremely difficult
economic period and at this moment
we do not have the resources to start
a fifth steel plant anywhere.

Shri Ranga: But when you do....

Shrimati Indira Gandhi: Ag to if
and when, of course. the matter will
be considered; we are now consider-
ing it. When we took it up earlier, T
was told that we must have a draft
of the Plan first and see how it fits In.
In the Plan some token amount was
put aside but now we are having to
look at the Plan again,
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Shri Ranga: The token amount also
goes,

Shrimsa(i Indira Gandhi; We do not
know. It may not go; it may go. But
we cannot be committed positively to
a steel plant at the moment, This
is the only question. Certainly we are
taking into regard all the wishes whicn
have been expressed by the different
States and we do agree that all the
States showd have some important in=
dustry which will help them to deve-
lop.

Shri P, Venkatasubbalah (Adoni):
At the outset I would say that we are
very sorry and feel shameful for the
disturbances and violence that have
been committed in this regard. I do
not also’ say that the Government
should act under pressure. Whatever
it is, it is the just cause of the Andhras.
The economic committee has also re-
commended all these things. In the
course of this agitation grave baseless
allegations have been made by res-
ponsible leaders, like Shri Trivedi and
Shri Kripalani, that the Chief Minis-
ter of Andhra Pradesh also has got a
hand in encouraging the disturbances
and all these matters.

Mr. Speaker: He may ask the ques-
tion,

Shri P. Venkatasubbaiah: May I
know whether, instead of postponing
this matter for a long time, Govern-
ment will make a quick derision so
that the just aspirations of the An-
dhras to have a steel mill at
Visakhapatnam may be fulfilled at an
early date?

Mr. Speaker: What further answer
can be give? Shri Basappa

Shri Basappa (Tiptur): Since the
claims of Hospet in Mysore are much
better than of other areas, since the
Dastur Committee and all other sub-
sequent committees, including even
the Anglo-American Consortium, have
decided in favour of Hospet in My-
sore and if there are differences in the
opinion of the wvarious committees,
will an impartial tribunal be establish-
ed to see which place should get it?
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M), Speaker: It is a suggestion,
Shri H. N, Mukerjee (Calcutta Cen-

tral): I would like to know from
Government something which should
salisly all the parts of the House.
There is irouble in Andhra, a gent.e-
man went on fast and there was a tre-
mendous movement resulting in the
loss of many lives. Does Government
tell us thit they have made sure that
they are securing peace in Andhra and
that they have already, having been
in touch with the Chief Minister of
Andhra Pradesh, got assurances that
the kind of trouble which has been
happening in Andhra would not con-
tinue in view of the Government's
attempt at mneting whatever -aspira-
tions are there?

Shrl T. N. 8ingh: The Andhra Chief
Minister himself is very keen to see
that there are peaceful conditions, He
came here and we had discussions with
him, I ean gssure the House that he
is doing everything posstble to see
that these things do not recur. -

Shri Tyagl (Dehra Dun); May 1
propose, Sir, that we adjourn - now?

Shri Sivamurthi Swamy (Koppal):
Though I appreciate the statement of
the Central Government in word, I
have got serious doubts that there may
be an inner promise or something to
end the agitation, whatever it may be.

‘1 want to know from the Central Gov-

ernment whether in the whole world,
the richest iron ore area in Tndia is
Hospet o1 not and, secondly, whather
this Consortium also, for the intern~!
conzumption of steel, has recommend-
ed that Hospet is a better place than
any other place. I want to know whe-
ther this is correct or not.

Shri T. N. Singh: So far as the totnl
extent of ore resources are conrerned,
that is a matter of geological survey.
They have got very good sources.
(Interruption).

Mr. Speaker: The questions that
are being asked are very stray ques-
tions. &

Shri 8. Kandappan (Tiruchengode):
The plea advanced by the Govern-
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[Shri S. Kandappan]
ment that they want more time to
decide the issue because it is a highly
technical matter is not acceptable since
the reports of the Committees have
been submitted long ago. Leaving that
_npart, the statement made by the Min-
ister is going to create a grave pro-
blem in Tamilnad , . .

Mr. Speaker: It is only on oppor-
tunity to esk a clarification on the
statement made. (Interruption).

Shri 8. Kandappan: I am putting
a pertinent question.

The day before yesterday, in the
Madras Assembly, when there was an
adjowrnment move by cbe of our Mem-
bers, the Chief Minister of Madras
made a categorical statement on the
floor of the House that the Salem
plant is a certainty and sometime
‘back the President of the AI.C.C, also
made a similar statement, It is now
an undecided issue. I would like to
know from the Government, when
they have not decided it, why their
spokezsman in the State and also a
1esponsible person like Mr. Kamaraj
are going on repeating that it is a
certainty? Where will our people be?
It will unnecessarily create chaos in
the State, I would like to know, on
the face of it . ..

Mr. Speaker: This is not within the
special knowledge of this Minister.

Shri 8. Eandappan: It is a constitu-
tional issue, When the Centre has not
decided it, how can the State Chief
Minister say that it is & certainty?
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Mr. Speaker: That cannot be de-
cided here . . .

Shri 5. Kandappan: In the interest
of order and peace in the country, may
I know whether the Centre is prepar-
ed to...

Mr. Speaker: Order, order. That
can be asked from the Chief Minisier
in that Assembly, I am not allowing
it here,

Shri 8. Eandappan: He should not
go on telling that it is a certainty till
they decide the issue ...

Mr. Speaker:
Bakar Ali Mirza.

Shri Bakar All Mirzd (Warrangal):
In view of the statement made by Mr.

Sanjiva Reddy that all the processes,
technical and financial, were complete

Order, order. Shri

" and that the matter was ripe for the

decision of the Cabinet and, after that,
nearly a year has passed, what is the
difficulty for the Government to make
the decision in principle subject to the
resources being available?

Mr. Speaker: All those difficulties
have been narrated. No new thing is
being asked. I adjourn the House to
meet again on Monday at 11 AmM.

18.39 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday, Now
ember 7, 1986/Kartika 16, 1888 (Saka.)
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